MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT

UNSTARRED QUESTION NO. 2030

GOVERNMENT OF INDIA

RAJYA SABHA

TO BE ANSWERED ON 15/12/2021

IMPLEMENTATION OF PMAY-G IN KERALA

2030 SHRIJOHN BRITTAS

Will the Minister of RURAL DEVELOPMENT be pleased to state:

@ the details pertaining to the funds allocated and utilized under Pradhan Mantri Awas
Yojana- Grameen (PMAY-G) in Kerala since its inception; and
(b) the number of houses that have been sanctioned and constructed under this scheme in

Kerala during the said period, district-wise?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SADHVI NIRANJAN JYQOTI)

@ The details of funds released and utilized under the Scheme in Kerala since inception till

09.12.2021 are given as under:

(Rs. in lakh)

Central allocation

Central share released

Utilization*

41353.62

12190.22

24832.57

*Utilization (includes State Share)

(b) The District-wise number of houses sanctioned and constructed under this scheme in

Kerala from 01.04.2016 till 09.

12.2021 is given in Annexure.
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Annexure

STATEMENT IN REPLY TO PART (b) OF RAJYA SABHA UNSTARRED QUESTION NO.
2030 TO BE ANSWERED ON 15.12.2021 REGARDING IMPLEMENTATION OF PMAY -G
IN KERALA

District-wise number of houses sanctioned and constructed under PMAY -G Scheme in Kerala
from 01.04.2016 till 09.12.2021
(units in Nos.)

SNo |District Name Houses Sanctioned* |Completed™
1 |ALAPPUZHA 1160 836
2 |[ERNAKULAM 887 810
3 [IDUKKI 914 801
4 |KANNUR 742 717
5 |KASARGOD 846 659
6 |[KOLLAM 1897 1641
7 |[KOTTAYAM 700 622
8 |[KOZHIKODE 1850 1273
9 |[MALAPPURAM 2677 2462
10 [PALAKKAD 3079 2323
11 [PATHANAMTHITTA 920 836
12 [THIRUVANANTHAPURAM 3773 3128
13 |THRISSUR 2057 1772
14 (WAYANAD 1021 937

Total 22523 18817

*Ason 09.12.2021
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